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REG STRAR COURT. 1 SECTI ON
SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. SURAJI T DEY
No(s) . 2095/ 2014
Appel | ant (s)
VERSUS

Respondent ( s)

was called on for hearing today.

Debopriyo Pal, Adv.
Anagha S. Desai, Adv.
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Aviral Saxena, Adv.
Gaur av Dhi ngr a, Adv.
R K. Pandey, Adv.

Kul di p Si ngh, Adv.
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UPON hearing the counsel the Court nmade the follow ng
ORDER
is

Service of notice of |odgnent of petition of appea

complete. Oiginal record fromthe courts bel ow have been
recei ved.

Parties have opt ed for not to file any addi ti
docunent s.

The appeal stands conpl ete.

Regi stry to process to list t he mat t er bef ore
Hon’ bl e Court as per Rule.

( RACHNA GUPTA

Regi strar



